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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 08.08.2016

NAME OF THE COMPANY- Mr. G. S. Gupta
Vs.
M/s. DLF SBPL Developers Pvt, Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 397/398 of the Companies Act 1956 and 241/242 of the

Companies Act 2013,
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ORDER

As per request made by the Learned Counsel for the Petitioner, last opportunity is
granted to address arguments on the next date of hearing.
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.3 Parties are directed to file additional sets of paper books as per directions issued by
NCLT.

3 List for arguments on 21.9.2016 r”.( W
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